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Trade agreement with Bangla-
desh

4457. SHRI LAKSHMAN MAL-
LICK: Will the Minister of COM-
MERCE be pleased to state:

(a) whether any agreement has
recently been signed by India and
Bangladesh for promoting trade and
commerce; and

(b) 1if so, the salient features of
the agreement?

THE MINISFR OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM
KHAN): (a) A Trade Agreement
between India and Bangladesh and
signed on 4th October, 1980,

(b) The Agreement, the text of
which is laid op the Table of the
Holise. Placed in Library. (See No.
LT-2173/82) is of general “Meet-
Fawdured Nation’ type in terms of

which trade is conducted in freely
convertible currency in accordance
with the import export and for-

eign exchange laws, regulatic:x}and
procedures of the two countri
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